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Cases of Food adulteration in the Capital 

236. SHRI RAM SAHAI: Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state the number 
of cases of food-adulteration detected in the 
Capital and other union territories during the 
months of July, August and September 1973 
and the rumber of persons against whom 
cases were filed and the number of persons 
convicted thereunder?] 

 
([THE DEPUTY MINISTER IN THE 

MINISTRY OF HEALTH AND FAMILY 
PLANNING (PROF. A. K. KISKU): The 
requisite information is being collected and 
will be laid on the Table of the Sabha in due 
course.] 

 
Lives lost while clearing man holes 

237. SHRI RAM SAHAI: Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state: 

(a) whether it is a fact that there 
have been several incidents in which 
many persons have lost their lives 
while clearing manholes in Delhi: 
and  

[THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (PROF. A. K. KISKU): (a) and 
(b) The information is being collected and will 
be laid on the Table of the Sabha.] 

Cattle Camps in Maharashtra 

238. DR. KUMARI SAROJINI 
KRISHNARAO BABAR: Will the Minister of 
AGRICULTURE be pleased to state: 

(a) the number of Cattle camps so far 
opened in drought hit areas of Maharashtra, 
Gujarat and Rajasthan; 

(b) how many were run in a Private Sector 
and how many subsidised by Government; and 

(c) whether it is a fact that farmers were 
compelled to sell their Cattle to these camps? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (PROF. 
SHER SINGH): (a) to (c) 156 cattle camps 
were opened in drought hit areas of 
Maharashtra in 1972-73. 19 camps were set up 
by non-official agencies without any subsidy 
from State Government. The State Government 
provided Rs. 50,000 per district for 
construction of cattle-sheds, water troughs and 
employment of managers, besides Rs. 2.50 per 
day per cattle during their period of stay in the 
camps. The remaining camps were opened by 
official agencies. No case of farmers compelled 
to sell their cattle to these camps came to the 
notice of the State Government. The 
information in regard to Gujarat and Rajasthan 
is being collected and will be laid on the Table 
of the Sabha in clue course. 

 

†[   ] English translation. 

 

(b) if so, whether any scientific devices are 
available to check the poisonous gases 
emanating from these manholes?! 


